LOK SABHA DEBATES

LOK SABHA

Tuesday, November 23, 1971/ Agrahayana 2,
1893 (Saka)

The Lok Sabha met at three minutes past
Eleven of the Clock.

{Mr. Speaker in the Chair]

ORAL ANSWERS TO QUESTIONS

Alignment of Western Kosi Canal in Nepalese
‘Territory

+
*182. SHRI BHOGENDRA JHA :
SHRI MUHAMMED SHERIFF :
SHRI RAM CHANDRA VIKAL :

Will the Minister of IRRIGATION
AND POWER be pleased to states :

(a) whether approval from the Govern-
ment of Nepal (or the proposed alignment
of the Western Kosi canal in the Nepalese
territory as also about Gandak Project has
been secured and if so, the broad outlines
of the project;

(b) the total estimated expenditure on
the completion of the Western XKosi Canal
and whether the same 1s being fully pro-
vided for in the Fourth Plan; and

(c) what is the schedule for the acqui-
sition of land, beginning of excavation and
completion of the project ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHR1 B.N. KUREEL) : (a) to (¢).
A statement is laid on the Table of the
House.

Statement

Alignment of Western Kosi Canal in Nepalese
Territory

(a) As a result of discussions held by
the Union Minister of Irrigation and Power
and officers of the Ministry with His
Majesty’s Government in October, 1971,
His Majesty’s Government have agreed to
make available land for the Western Kosi
Canal by February, 1972 at the latest. A
number of other points pending on the
Kosi and Gandak projects were also settled
during thesc discussions and guidelines
agreed to for expediting the progress of
several programmes envisaged in these
projects.

The Western Kost Canal will irrigate
about 8 lakh acres in Bihar. It will also
serve about | fakh acres m Nepal, includ-
ing lft irrigation from the canal and
modernisation, improvement and extension
of the Chandra canal System.

(b) and (c). The Western Kosi Canal is
assessed to cost about Rs. 37 Crores. At
the time of formulation of the Fourth Plan,
His Majesty's Government’s clearance was
still awaited, and a token provision of
Rs. 50 lakhs was made in Bihar's develop-
mental plans.

Details of the construction programme
are being worked out by the Government
of Bihar. A project of the magnitude of
Western Kosi Canal will require 4 to 5 years
for its complete implementation.
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THE MINISTIR OF IRRIGATION
AND POWER (DR. K.L. RAOQ) : With re-
gard to western Kosi Canal, T wish to state
that irrigation projects fall under the State
Governments and thercfore 1t 1s for the
Bihar Government to allot the funds for
the project. Since the Nepal CGovernment
has cleared acquiring of thc Western Kosi
Canal, we are requesting the Bihar Govern-
ment to allot more funds for this ycar and
hereafter and if sufhcient funds are availa-
ble it will be possible to get these projects
through in about 4 to 5 years. The tmount
of money rcquited by the Bikar Govern-
ment will be about Rs 37 crotes Out of
this Rs. 37 croies, the amount nceded for
the first portion of the canal will be abrut
Rs. 6 crores. The funds for the special
benefits that will accrue to---Nepal by way
of construction of canals will be about
Rs. 3 crores. In other words, Rs. 9 crores
will be in the Nepal territory and the
balance will be in the Bihar territory
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DR. K.L. RAO : The Government of
Nepal have been kind enough to say that
they will acquire 22 miles which is required
for the main canal by February, 1972. It
is a very good progress. The Government
of Bihar have to follow up and acquire the
lands in their territory. 1 expect that
they will also do that and acquire simul-
taneously land for the main canal and the
branches in the Bihar territory.
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MR. SPEAKER : Let him not give the
reasons. Let him stop with his question.

DR. K. L. RAO: T want to make it
clear that the project costs Rs. 37 crores
plus Rs. 3 crores for the special benefit
projects, that is, projects which we give as
special benefit to Nepal. So, the total
amnunt is Rs. 40 crores. Out of this,
Rs. 9 crores will be spent in Nepal territory
and the balance of Rs. 3l crores will be
spent in the Bihar territory.

This is an irrigation project. Therefore,
the Government of India do not finance it

directly. That is the policy at the moment
that the Government of India do not
finance an irrigation project directly.

Whether it is good or not, whether it is
correct or not 1s something which I cannot
say at the moment. But the present
policy is that the irrigation projects are all
financed by their respective State Govern-
ments.  But the money that is spent in
Nepal as special bznefit for that country,
that is, Rs. 3 crores will come from the
Government of India, and, the balance of
Rs. 37 crores has to come from the
Government of Bihar.

The hon. Member's statement that the
Bihar Government do not have a sufficient
amount of moncy with them is correct.
That 1s one of the worrying things. The
number of projects that have been taken
up in Bihar is a very large one, and they
will require in all about Rs. 400 crores.
But the Plan provision in the Fourth Plan
of Bihar 1s only Rs. 100 crores. So, that
is one of the worrying things. It has to
be sorted out somehow.
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DR. K. L. RAO : The agrecment is in
regard to both Kosi and Gandak. As re-
gards the details, 1 am afraid it will take
too long for mz to go into thcm and I am
not sure 1f the hon. Speaker will allow m2
that much time. There are four points of
importance with regard to Kosi and there
are four important points with regard to
Gandak. All the eight have been agreed to
by the Governmeznts of Nepal and India.
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DR. K. L. RAO : The agrecmant also
covers sharing of the water. The Nepal
Governmaznt wanted 850 cusccs from the
eastern canal of the Gandak project. That
has been agreed to. With regard to allo-
cation from the Kost, there has been no
disagreement.

MR. SPEAKER : Could he also ans-
wer the prcvious question whether the
Government of India arc prepared to take
it over ?

DR. K. L. RAO I have aircady
submitted that it is not the policy of
Government to take over irrigation projects.
Whether 1t 1s a wise dacision or not is
another matter. As a matter of fact, the
entire Kosi barrage is in Nepal and that
work has been done by the Government of
Bihar. There has been no difficulty with
regard to that and I do not sze any reason
why the Government of India should step
in. There may be other reasons in that
the Bihar has taken up a very big job in
hand and some assistance to Bihar is called
for. To that extent, I agree. But to say
that because it is located in Nepal tervitory
we should take it over is not a valid argu-
ment.



7 Oral Answers

SHRI D.N. TIWARY Has the

Gandak canal project been given a new |

schedule or does the old schedule stand in
regard to completion time ?

DR. K.L. RAO : In regard to the
Gandak project, so far as the Nepal
Government is concerned, there has been
complete agreement and there is no reason
for any delay. But I am not haypy w:th
the way the project is going on. We have
spent a lot of money and yet no utilisation
has come out of it. Even yesterday the
Governor of Bihar met me and 1 have
taken up the matter with him. We are
suggesting now that a team be constituted
to go into the programming and scheduling
of the work in connection with the project.
We will await the team’s report to resche-
dule the whole programme of work with a
view to get as much utilisation as early as
possible.

SHRI D. N. TIWARY : Has a new
schedule been fixed or the old schedule
stands ?

DR. K. L. RAO : The old schedule will
be adhered to ; if possible, we will try to
improve on it.
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Energisation of Pump-sets
and Rural Electrification

+
SHRI P. M. MEHTA :
SHRI P. GANGADEYV :

*184.

Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) whether a blue-print for electrifica-
tion of 2,33,000 villages and energisation of
about five million pump-sets during 1971—-—
81 has been prepared by his Ministry ;
and

(b) if so, thc total cost of the scheme ?

THE DFPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). A statement is laid on the Table of
the House.

Statement

Energisation of Pump-sets and Rural
Electrification

A perspective plan for the decade com-
mencing from April, 1971 to March, 198}
for rural electrification with emphasis on
energisation of pump-sets for increasing
agricultural production has been prepared
by thc Central Water and Power Commuis-
sion and circulated to the State authorities.
This programme cnvisages energisation of
4.87 million pump-sets and electrification
of 2,33,000 villages during the decade. The
total outlay involved for the implementa-
tion of the decad plan is estimated at
Rs. 2270 crores. Subject to availability of
these resources, it is expected that with the
implementation of the decade plan, a total
of 6.50 million pump-sets would be
energiscd and 3,40,000 villages electrified
by March, 1981 as compared to 1.64 million
pump-sets energised and 1,07,000 villages
electrified upto March, 1971.

SHRI P.M. MEHTA : What is the pro-
gress so far in respect of both physical and
financial targets ? Also, what is the state-
wise break-up in respect of these targets ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K.L. RAQ) : In the





